
PAUSA 1, 1881 (SAKA) Written Atanle7" 

Steel Plmt 

zeot. Sbrlmatl Oa Paleh01ldharl: 
Will the Minister of Steel, MIDes and 
... 1 be pleased to state: 

(a) wbether it is a fact that an 
American citizen has offered to build 
a Steel Plant in India entirely at hi. 
own cost; and 

\ b) if so, the reaction of the Gov-
.,rnment of India thereto? 

The MlDls&er of Steel, M1Des and 
FUel (Sardar SWaraD SIDch): (a) No, 
Sir. I am not aware of any such 

,'offer. 

(b) Does nol arise. 

Central Seeretarlat Serv1ee 

ze.l. 8lIri Bam Garllt: Will the 
Minister of Bome Mairs Ix- pleaaed 
to .tate: 

(a) the names of Central Govern-
ment offices in Delhi/New Delhi whiCh 
are not included in Central Secretariat 
Scrvi.,.. Scheme; 

(b) whether these olftceo were ask-
<'<I to join the lleheme; 

Ce) if "0. with what results; 

Cd) whethpr thl' newly set up 
oIIiee. after the constitution of the 
.chem~ aTl' nl.... asked to join this 
""heme; • 'Or· 

Ce) whal i. the position of the 
I)e.partm~nl of Parliamentary Alfail'''; 

(f) whether such offices are abo pro-
posed .to be ineluded in the scheme; 
and 

(g) if not. the reason~ th('rt~for:' 

TIle MiDlIIter of Stale Ia tile MiDIs-
U7 of Home Mairs (Shrl Datu): (a) 
A statement showing the names of 
MinistrieslDepartments of the Govern-
lDent of India and Attached Offices 
under them located in Delhi/New 
Delhi whicb are participating in the 
c""tral Secretariat Service Scheme 

(R & R Scheme) is laid on the Table 
of the House. [See Appendix III, 
annexure No. 104]. No other Depart-
ment/Office located in Delhi and New 
Delhi participaties in this Scheme. 

(b) and (c). All Ministries/Depart· 
ments were consulted for participa-
tion of those Ministries/Departments 
and offices under them in the Schem .. 
before it came into existence. Offices 
whee.- the nature of the work was 
similar to the Secretariat and which 
wanted to participate in the Scheme 
were included. 

(d) No. 

(e) The Department of Parliament .. 
ary Mairs does not participate In 
the Central Secretariat Service 
(R & R) Schem ... 

(f) and (g). No; such offices have 
their own cadre. and recruitment 
rules for manning the posts under 
them. 

FIn... INl TrafIlc RIll.. OIlea4en 

ZOll. Sbll Bam Garlb: Will the 
Minister of JIAIme Allairs be pleased 
to state: 

(a) whether Government have 
issued any instructions to the police-
men on duty in Delhi to ceJlect a fine 
of Rs. 5 from eacb cyclist having no 
lamp and in ca... he i. not having 
cash money wjth him hi. <":vel .. should 
hi' depo.itf-d; and 

(b) if SU, what aI'£' the 1'(,8S01'\8 lor 
thE' same? 

The MlDbler nI Home Mairs (Shri 
G. B. Pant): \a) and (b). No. How-
ever, the police obtain a security of 
Rs. 5 for their appearance in court, 
if necessary, from cyclists .who are 
found breaking the traffic regulations. 
Where the otfending cyclists do not 
furnish such cash security their cycles 
are takeo a. security in lieu. 




